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CP No. 1431/I&BP/NCLT/MB/lvlAtV2017

The Counsel for the Petitioner as well as the CorPorate Debtor are Present

For the Corporate Debtor's Counsel has stated that the CorPorate Debtor is

trying to explore possibility for settlement, at request of the Corporate Debtor's

Counsel, list this matter for reporting seftlement, if any.

List this matter on 17.11.2017.

A<L"

tt-

4-9


